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Dated: 14.09.2023 

 

 

N O T I C E 

 
 

 

Please take notice that the following matter listed in the Court-III on 14.09.2023 at 02:00 PM 

will not be taken up. The next date of Hearing is 13.10.2023. 

 

 

 

   

 

 

   By order of Hon’ble Chairperson 

 -Sd/- 

Registrar 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App 

(AT) No. 168 of 

2020  

 

(PH) 
 

Pradhyuman Kumar Dwarkadas Patel 

Vs. 

Bhupendra Dwarkadas Patel & Ors. 

 

Natasha Dhuman  Varsha Banerjee-R1 

to R12 

Milan Singh Negi-R15 

Atul Sharma-R16 

2.  Comp. App. (AT) 

No. 89 & 90 of 

2022 
 

(PH) 
 

Somabhai Damodardas Patel & Ors. 

Vs. 

Lincoln Parenteral Ltd. 

 

Henna George Pooja Mahajan 

Mahima Singh 

Vinita Sasidharan 
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